NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 24.03.2022 (THURSDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [LA.No 1121 of Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
2021 in Vs. M. M. Sharma-R2
Competition App. | Competition Commission of India &
(AT) No. 13 of Anr.
2020 & LA No.
36, 44 & 47 of
2020 With
2. Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
For Admission (After Notice)
3. Comp. App. (AT) | Brice Town Planners Pvt. Ltd. Gauri Rishi Amit Bhatnagar-R1
(Ins) No. 1103 of | Vs. Gaurav Srivastava-
2019 Chidambaram Narayanam & Anr. R2
4. Comp. App (AT) | Supriya Pharmaceuticals Ltd. Ritesh Agrawal Serman Rawat (R1)
No. 360 of 2019 Vs. Ramesh Dugar (R3)
Vijay Julka & Ors.
5. Comp. App. (AT) | SKS Power Generation (Chhattishgarh) | Soumya Dutta Aniketh Nair
No. 44 of 2021 Ltd. Naushad Engineer-R1
Vs. Aditya Pimple-R12,14
Agritrade Power Holdings PTE. Ltd. & Suprna SrivastavaR16
Ors. Atul Sharma-R17
Bishwajit Dubey
For Hearing
6. Comp. App. (AT) | State Bank of India Bishwajit Dubey Jash Shah-R7 to R9
(Ins) No. 299 of Vs.
2020 & I.A. No. Venugopal Dhoot & Ors.
2208 & 2190 of
2021 With
7. Comp. App. (AT) | Pertamina Hulu Energi Nunukan Varuna Bhanrale Sandeep S Ladda-
(Ins) No. 467 of Company R5
2020 Vs. Vajyant Paliwal-R3
Venugopal Dhoot & Ors.
With




8. Comp. App. (AT) | BPRL Ventures Indonesia B.V. & Anr. | Dheeraj Nair Kritika Nagpal-R1
(Ins) No. 639 of Vs.
2020 Venugopal Dhoot & Ors
With.
9. Comp. App. (AT) | BPRL Ventures B.V. & Anr. Dheeraj Nair Moueshree Shukla-
(Ins) No. 640 of | Vs. R3
2020 Venugopal Dhoot & Ors. Prafful Goyal-R8
10. | Comp. App. (AT) | Arcelormittal India Pvt. Ltd. Vishal Gehrana Anushree Kapadia
(Ins) No. 1038 of | Vs. Gaurav MathurR-1
2020 & 1.A No. SREI Infrastructure Finance Ltd. & Ors. Ashim Sood-R2
682 of 2022
(PH) With
11. | Comp. App. (AT) | Arcelormittal Nippon Steel India Ltd. Akhil Anand Anushree Kapadia
(Ins) No. 1043 of | Vs. Sudhir Sharma Gaurav Mathur
2020 & I.A No. SREI Infrastructure Finance Ltd. & Ors. | Amit Bhandari Sandeep Singhi-R1
673 of 2022 Ruby Singh Ahuja-R2
12. | Comp. App. (AT) | Oyster Steel and Iron Pvt Ltd. A K. Valli. Krishnendu Datta
(Ins) No. 1209 of | Vs.
2019 Laxmi Foils Pvt. Ltd.
13. | Comp. App. (AT) | Lupin Dealers Pvt. Ltd. Ankur S Kulkarni Soumya Dutta
(Ins) No. 234 of | Vs.
2020 Ashish Vincom Pvt. Ltd.
14. | Comp. App. (AT) | Arvind Garg Arvind Garg Mukund Rawat-R1,
(Ins) No. 743 of | Liquidator of Carnation Auto India Pvt. R2,R3,R7,R11,R13,
2020 & I.A. No. Ltd. R14 & R16
2937 of 2020 Vs. Niharika Nagrath-R6
Jagdish Khattar & Ors. Antony R. Julian-R4,
R5 & R10
Satyendra Kr. Rai-R9
15. | Comp. App. (AT) | Innoventive Ventures Ltd. Shiv Kr. Suri Pooja Mahajan-R1
(Ins) No. 102-104 | Vs. Chandu Laxman
of 2021 Dhinal Shah Chavan-R2 & R3
Liquidator of Innoventive Industries Ltd.
& Ors.
16. | Comp. App. (AT) | Anshdeep Chaddha Jaya Goyal Harshal Kumar-R1
(Ins) No. 498 of Vs.
2021 S.E. Power Ltd. & Anr.
17. | Comp. App. (AT) | Anindya Infrastructure Pvt. Ltd. Ajit Singh Abhishek Anand
(Ins) No. 534 of | Vs. Nipun Gautam-R1
2021 Subhkamna Buildtech Pvt. Ltd. Anand Sonbhadra-
Through Resolution Professional & Anr. RP
With
18. | Comp. App. (AT) | Shalini & Anr. Ajit Singh Abhishek Anand
(Ins) No. 535 of | Vs. Nipun Gautam-R1
2021 Subhkamna Buildtech Pvt. Ltd. Anand Sonbhadra-
Through Resolution Professional & Anr. RP




19. | Comp. App. (AT) | MAKP Developers Pvt. Ltd. Piyush Sachdev Niraj K. Agrawal-RP
(Ins) No. 631 of Vs. Saurav Jain
2021 Niraj Kumar Agrawal
With
20. | Comp. App. (AT) | Ruchira Poddar & Anr. Piyush Sachdev Niraj K. Agrawal-RP
(Ins) No. 638 of | Vs. Saurav Jain
2021 Niraj Kumar Agrawal
21. | Comp. App. (AT) | Meghdoot Services Ltd. Abhishek Gupta Kamal Kant Jha
No. 22 of 2021 Through Mr. Pradip Prasad
Vs.
Registrar of Companies, West Bengal
22. | Comp. App. (AT) | Richa Gupta & Ors. Manisha Chaudhary | Pradeep Kumar-R1,
No. 52 of 2021 Vs. Krishna Kumar-R2
Hotel Zodiac Pvt. Ltd. & Ors. & R3
23. | TA (AT) (Compt.) | Shree Cement Limited Manas Kumar Samar Bansal
No. 10 0of 2017 Vs. Chaudhuri (R-CCDH
(Old Appeal No. | Competition Commission of India & Ors.
48/2016)
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar
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